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Item No. 02 
 

 

 

BEFORE THE NATIONAL GREEN TRIBUNAL 
CENTRAL ZONE BENCH, BHOPAL 

(Through Video Conferencing) 
 
 
 
 

Original Application No. 191/2023(CZ) 

 
 
Devidas Khatri         Applicant(s)                                                                              
  

 
Vs. 

  
 

State of Rajasthan& Ors.                        Respondent(s)                                                                                       

                   
 Date of Hearing: 22.12.2023 

 
 

 

 

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
      HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER 

 
 

 

 

 
 

 
 

 

 

For Applicant(s): Mr. Aditya Chhajed, Adv. 
 

For Respondent(s) : None. 
 

 
 

  ORDER 
   

 

 

1. Issue raised in this application is non-compliance of the conditions of the 

consent order on the point of plantation which are required to be atleast 

33% of the total land used for mining and allied activities and no regular 

inspection of the industries shown in the array of the parties, respondent 

Nos. 7 to 12 and no submission of periodical compliance report according 

to the consent condition. 

2. It is further alleged that the respondents are operating in the areas beyond 

the permissible limits and plying the trucks on the unpaved roads from the 

villages, increasing the air pollution in the area and damaging the 

agricultural field. No pollution control measures have been taken or 

installed as to protect the area from the pollution. 

3. A substantial issue of environment has been raised. 

4. Issue notice to the respondents, returnable within four weeks. Respondents 

are directed to submit their reply within six weeks through E-filing portal, 
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preferably in the form of searchable PDF/ OCR Support PDF and not in the 

form of Image PDF. 

5. Applicant is directed to take necessary steps for service to the respondents 

by both ways and also on available email. 

6. We deem it just and proper to call a report on the matter in issue in present 

Original Application, from a Joint Committee consisting of:-  

 

i. One representative from the Collector, Jaipur, Rajasthan 

ii. One representative from the State Pollution Control, Jaipur, 

Rajasthan. 

 

7. The Committee is directed to visit the place and submit the factual and 

action taken report within six weeks. The State PCB will be the nodal 

agency for coordination and logistic support. 

8. The report in the matter be filed by the Committee through email at 

ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR 

Support PDF and not in the form of Image PDF. 

 

List it on 23rd February, 2024 

 

Sheo Kumar Singh, JM 
 
 

 
[ 

 

 

Dr. Afroz Ahmad, EM 
 

22nd December, 2023 

O.A. No. 191/2023 (CZ) 
PN 

mailto:ngtczbbho-mp@gov.in











































































































































































































































































